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Date of ·order 

8.2.200/. 

Orders 

M'Z\ 44/2002 

Mr. P.N. Jatti, Counsel for the applicant. 
Mr. R.L •. Agarwal, Proxy counsel for 
Mr. Bhanwar Bagri, counsel for the respondents. 

Learned counsel for the applicant has 
filed an MA No. 44/2002 for withdrawal· of OZ\ No. 
196/2001. In view of his submissions mc:\<'le before 
us, we dispose of OA. No. 19e:;/2nn1 as withdrawn. 
This Ml'.\ No. 44/2001 stands dispose<'! of 
accordingly. 
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